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Measures Undertaken by Sugar Mill
Owners for Rural Development

5383. SHRI KRISHNA KUMAR
GOYAL : Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased to
state :

(a) whether, the sugar factories in
the country or sugar mill owners have
undertaken measures for rural develop-
ment in the country;

(b) whether Government have pre-
pared any guidelines for the sugar
mills in the matter of welfare activities
for the farmers, development of villages
and increasing employment opportu-
nities for the rural population; and

(¢) if so, the details thereof ?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (SHRI BHAGWAT
JHA AZAD) : (a) The Sugar factories
which are mostly located in rural areas
provide the main source of employment
to rural population in these areas.
They also try to give a fill up to provi-
ding educational, medical, transport,
communication, housing and racrea-
tional facilitics, as far as possible.

+ (b)) No, Sir.
(c) Does not arise.

Teqts/lntervnemi for the Post of ereman/
Pamp Operators in C.P.W.D.

5384. SHRI RAMPRASAD AHIR-
WAR": Will' the Minister of WORKS
. AND HOUSING be pleased to state :

‘(a) whether any tests/interviews for
the regular post of Assistant Wireman/
Assistant Pump Operators/Pump Ope-
rators were held in the year 1982 by
CPWD in which Mustar Roll workers
were asked to appear; if so, the num-
ber of qualified candidates in each test/
interview for each post;
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(b) whether the candidates quali-
fied in these tests/interviews had been
asked to join as Khalasis instead of on
the post, for which they appeared in
the test/interview in 1982, if so, the
reasons therefor; '

(c) what action Government pro-
pose to take against the officials who
are responsible for holding tests/inter-
views for those posts, which are not
available with them;

(d) whether Government will auto-
matically appoint them on such posts,
on availability, for which they appeared
In test or again they will be asked to
appear in test; and

(e) if so, the details in the matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAMMED USMAN
ARIF) : (a) to (¢) The information is
being collected and will be laid on the
table of the Sabha.

Supply of Essential Commodities
to Weaker Sections of People

5385. SHRI MANOHAR LAL
SAINI : Will the Minister of FOQD
AND CIVIL SUPPLIES be pleased to
state :

(a) whether it is a fact that Goveni-'
ment are planning to protect the pur-
chasing power of the poorer and weaker
sections through supply of essential
consumer goods at reasonable prices
under the public distribution system;

(b) whether the quantity of essen~
tial consumer goods supplied through
the public distribution system does not
correlated with the requirement of the
consumers;

(¢) whether majority of goods are
drawn on bogus ration cards and on
bogus sales by the unscrupulous ratlon
and kerosene oil dealers;

(d) whether the remaining goods
are drawn by the influential persohs,

thereby leaving either nothing for the
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weaker and poorer sections of people
or leaving the uneatable stores; and

(e) if s0, how do Government 'pro-
pose to-deal with thesitaation ?

THE MINISTER OF 'STATE OF
THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (SHRI BHAGWAT
JHA AZAD) : (d) to (¢) 'Public distri-
bution system seeks to cater to a por-
tion of the requirements of the consu-
mers'for certain essential commodities,
issued at fair and reasonable prices. It
is not possible to meet the entire requi-
rements of the consumers under the
system, but it is intended to supplement
the free market machanism for this
purpose. In implementing the system
by the State Governments, a special
attention is to .be given to meeting the
requirement of the poorer and weaker
sections of the society. In making allo-
cations of the essential commodities to
the various States, the Central Govern-
ment has to consider a number of
factors, such as stocks in the Central
Pool, past upliftment by the concerned
State, the market availability etc.

1t would not be correct to-generalise
that the majority of stocks issued
through the public distribution system,
either go to the influential persons or
are diverted from the genuine consumers
by unscrupulous fair-price shop holders.
Administration and supervision over
the public distribution system 'in 'their
respective territories is the responsi-
bility of the State Governments, ‘and
réports received from them indicate
that the system is generally ‘functioning
well though in ‘a system of this mag-
nitude, possibilities of irregularities in
eertain cases cantiot be coalplewly ruled
.'In cases of 1rregularmos, ‘action
an be ‘and is'taken by the State Go-
vernments under the Essential -Commo-
dities Act, 1955 and the Prevention -of
Black-Marketing and Maintenance of
Supplies of Essential Commodities Act,
1980.
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